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EFORE HON’BLE NATIONAL GREEN

oo | TRIBUNAL,
R PRINCIPAL BENCH, NEW DELHI
WQTaRAL / _
\' o 9 Affidavit on behalf of Respondents no. 6

Original Application No. 680 of 2023
/O-TA\\V\(Under section 14 read with section 15 and 18(1) of the National
- Green Tribunal Act, 2010)

® W 3“‘” Tn the matter of

'
OO |

\\"w /’ / :

AL

B StbRaman ...APPLICANT
e VERSUS
Union of India and others ' ....RESPONDENTS
AFFIDAVIT

I, Aravind Bangari S/o Shri Mallappa, aged about 43 years
working as District Magistrate, Agra having an office at Agra
(U.P.) do hereby state on solemn affirmation as under :

1. That the Deponent is currently posted as

o District Magistrate, Agra and 1is authorized and
bm\‘%{l competent to sign the' captioned affidavit. That the
Deponent is the Respondent No. 6 in the present above

stated matter and is being well conversant with the facts

hat the Deponent has read the contents of the Original
pplication, and he is thereafter giving the reply to the
\\ (Y averments made in the Application, however before giving
Q/~_ %\
the reply to the contents of the Original Application, the
factual matrix is stated below:-



BEFORE HON’BLE NATIONAL GREEN
TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Affidavit on behalf of Respondents no. 6
Original Application No. 680 of 2023
(Under section 14 read with section 15 and 18(1) of the National
Green Tribunal Act, 2010)

In the matter of

Sri Raman ....APPLICANT
VERSUS

Union of India and others _ ....RESPONDENTS

REPLY OF BEHALF OF RESPONDENT NO. 06 TO THE

ORIGINAL APPLICATION NO. 680 OF 2023
MOST RESPECTFULLY SHOWETH:

[. That the contents of Para No. 1 of the Original Application it
is submitted that efforts are being made to mitigate the Air
Pollution in Agra city within the TTZ Area. Regular meetings

of Taj Trapezium Zone Pollution (Prevention and Control)

%
L-&S\__ Authority are being conducted with all the concerned
I R\ department’s head under the Chairmanship of Chairman, TTZ

Authority/ Divisional Commissioner, Agra. Directions are
/"_ : AW cate \ ™ \
W[ SN AGRA. . |
| £ 2323002 |

122"/ | Development Authorities, Public Works Departments, NHAI,
-/

issued to concerned authorities viz. Municipal Corporations,

Transport Departments, Forest Departments and Pollution

Lo Control Boards to take necessary actions regarding removal of
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road dust, solid waste burning, compliance of C&D Waste
Management Rules, enforcement to stop 15 years old
vehicles, traffic management, tree plantation and restriction of
coal/coke in the air polluting industries as per the Hon’ble
Supreme Court order dated 30.12.1996 in W.P.(C) No.
13381/1984 (M.C. Mehta Vs. Union of India and Others). In
compliance of the said order presently all the air polluting
industries in Agra are operational with cleaner fuel (natural
gas/electricity). Presently 06 Continuous Ambient Air Quality
Monitoring Station (CAAQMS) are operational in Agra city.
Last Five years Air Quality data is as below :-

AQI Trend in Agra

Agra AQI Status 2019-2024

Category

=S = - o e | o £
Year =|8|/8|]2| 8|8 No. of Good & Bad Days
ol ol ol o ol o
NO- Of (=2 = — o oy -
# 338 [ 366 |365[365|365|366| = | @ |2 (82| 8 |8
ays ~ o o A o o

Satisfactory (51-100) | 109 [ 117 | 85 | 86 | 218
Moderate (101-200) | 122 | 113 | 90 | 169 | 91

Poor 201-300) = | 45 | 67 | 92 | 17 1

Data Source: CPCB W_ebsite

That the contents of Para No. 2 of the Original Application are

matters of records, hence, need no comments.

That the contents of Para No. 3 of the Original Application are

matters of records, hence, need no comments.

That the contents of Para No. 4 of the Original Application are

matters of records. It is submitted that as per the order passed
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by the Hon’ble Supreme Court of India in W.P.(C) No.
13381/1984 (M.C. Mehta Vs. Union of India and Others) on
dated 30.12.1996, all the air polluting industries in Agra are

operational with cleaner fuel (natural gas/electricity).

It is to pertinent to mention here that in I.A. No0.42482/2020
(Application no. for modification of order dt. 06.12.2019 on
behalf of State of U.P.) in W.P.(C) No. 13381/1984 (M.C.
Mehta Vs. Union of India and Others) Hon’ble Supreme Court
of India passed an order dated 08.12.2021 regarding
establishment of MSME industries in TTZ Area. The relevant

part of the order is as below :-

“In respect of industrial units where the Air Pollution Score
as per CPCB and UPPCB is between 11 to 20, sectorial
guidelines shall be obtained from NEERI. No industrial units
shall be cleared by the State till sectorial guidelines are
obtained from NEERI. For those industrial units having Air
Pollution more than 20, the concurrence/opinion of NEERI

will have to be obtained.”

During the hearing in I.A No.-20616 and 20617 of 2020

in W.P.(C) No. 13381/1984 (M.C. Mehta Vs. Union of India

&{) o and Others) Hon’ble Supreme Court has passed an order on
dated 14.10.2024 that “Till further order are passed by this
court, TTZ Authority shall not permit setting-up of new

industries or expansion of existing industries without leave of
/ this court”. In compliance of the above direction no |

Ky permission is being granted to any new industry. |

‘\‘l % ";"\A/ g0 - 2
__~ .~ 5. Thatthe contents of Para No. 5 of the Original Application are

matter of records, hence, needs no comment.
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That the contents of Para No. 6 of the Original Application are

matter of records, hence, needs no comment.

That the contents of Para No. 7 of the Original Application it
is submitted that the Taj Trapezium Zone Pollution
(Prevention and Control) Authority has been constituted by
the Ministry of Envitonment and Forests, Government of
India under sub-section-(1) and (3) of section-3 of the
Environment (Protection) Act-1986 under the Chairmanship
of Divisional Commissioner, Agra, hence, decisions regarding
special body like CPCB and UPPCB can be taken up by the
MoEF&CC, Govt. of India.

That the contents of Para No. 8 of the Original Application it
is submitted that in compliance of the various orders and main
order in Writ Petition (Civil) No. 13381/ 1984 (M.C. Mehta
Vs Union of India and Ors.) passed by the Hon'ble Supreme
Court on dated 30.12.1996, all the air polluting industries are
operational with natural gas/electricity in Agra. Green belts
are being developing around Taj and in Agra, Southern bypass
and Inner ring road Phase-1 and 2 have been started for plying
non destined heavy vehicles, which earlier passes through the
city while Phase-3 work is likely to be completed soon.
Construction of Northern bypass work is in progress by the

NHAI (PIU), Agra. To provide pollution free mass transport

& ,\for the daily commuters Agra Metro Rail Project in under

progress by the U.P. Metro Rail Corporation Ltd.

>
Ps / That the contents of Para No. 9 of the Original Application are

matter of record. It is submitted that as per the

recommendation of the Hota Committee, MoEF&CC, Govt.
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of India has taken the decisions to develop an Action Plan
addressing the issues raised in the report and a Source
Apportionment Study may be initiated. U.P. Pollution Control
Board has made the Action Plan for the control of air pollution
in Agra city and Air Quality Assessment, Trend Analysis,
Emission Inventory and Source Apportionment Study in the
city of Agra has been awarded by U.P. Pollution Control
Board to Department of Civil Engineering, Centre for
Environmental, Science and Engineering, Indian Institute of

Technology, Kanpur.

10. That the contents of Para No. 10 of the Original Application it
is submitted that to mitigate the air pollution in Agra city.
Action Plan for the control of air pollution in Agra city was
prepared and regular review is being done in District
Environment Committee Meetings Action taken reports are
submitted regularly by the concerned departments as per the
control options and action plan suggested in the report by IIT

Kanpur. Latest compliance report is attached as Annexure-1.

11. That the contents of Para No. 11 of the Original Application it
is submitted that for the implementation of the Action Plan for
the control of Air pollution in Agra city regular District
Environment Committee meeting are being done. As Agra is
one of the non-attainment cities and GRAP is also being

\ implemented in every winter season from 01 October till 28th

\
|[February Annexure-2.

\h\, o 0-0A Y Lll, ,:)g- That the contents of Para No. 12 of the Original Application it
G_.\'/»v-‘ “ %7 is submitted that 6.5% forest cover is reported by Forest
{4 . P ¥

Survey of India in 2021. To increase the green cover massive
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tree plantation is being done by forest department with the
contribution of other departments and general public is also
being motivated to plant samplings and protect them. The
results of plantation are likely to be reflected in future. It is
stated that patch work, filling and repair of potholes is being

done on regular basis too.

13. That the contents of Para No. 13 of the Original Application it

is submitted that efforts are being made by regular monitoring
in the meetings of TTZ Authority regarding control of air
pollution in and around Taj precinct area and in Agra.
Mechanized sweeping is being done through 07 mechanized
sweeping machines in the city and around Taj Mahal to
minimize the road dust by Municipal Corporation Agra. Ban
on illegal fuel such as coal/coke, wood has been done in
eateries, restaurant etc and if foun, challan and seizure action
is being done by Municipal Corporation Agra. Solid waste/
garbage / bio-mass burning have been prohibited in Agra. If
anyone found being done, challan and FIR is done by

Municipal Corporation Agra.

. That the contents of Para No. 14 of the Original Application it

is submitted that conventional crematorium is operational

behind the Taj Mahal. However, to discourage conventional

~ crematorium, electric crematorium has been developed and

presently operational having 04 platforms.

That the contents of Para No. 15 of the Original Application it

is submitted that to maintain the air quality as per National
Ambient Air Quality Standards efforts are being made for

removal of road dust, solid waste burning, compliance of
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C&D waste management rules, enforcement/restriction of 15
years old vehicles, traffic management, tree plantation,
restriction of coal/coke in the air polluting industries as per the
Hon’ble Supreme Court of India’s order dated 30.12.1996 in
W.P.(C) No. 13381/1984 (M.C. Mehta Vs. Union of India and
Others). In compliance of the orders all the air polluting
industries in Agra are operational with cleaner fuel (natural

gas/electricity).

Green belts is being developing around Taj and in Agra,
Southern bypass and Inner ring road Phase-1 and 2 have been
started for plying non destined heavy vehicles, which earlier
passes through the city while Phase-3 work is likely to be
completed soon. Construction of Northern bypass work is in
progress by the NHAI (PIU), Agra. Mechanized sweeping is
being done through 07 mechanized sweeping machines in the
city and around Taj Mahal to minimize the road dust by
Municipal Corporation Agra. Ban on illegal fuel such as
coal/coke, wood been dong in eateries, restaurant etc. If found
challan and seizure action is taken by Municipal Corporation
Agra. Solid waste/ garbage / bio-mass burning have been
prohibited in Agra. If'anyone found being done challan and
FIR is done by Municipal Corporation Agra. 100 electric
buses for public transport are operational in and around Agra
city. To provide pollution free mass transport for the daily
commuters Agra Metro Rail Project in under progress by the

U.P. Metro Rail Corporation Ltd.

That the contents of Para No. 16 of the Original Application it
is submitted that as per the data published by CPCB for 04

manual monitoring stations, the annual average are not
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9

meeting the norms, but annual data clearly indicates that the
PMI0 concentration has not been drastically increased as
compared from 2002 to 2022. It is an achievement of TTZ
Authority and all concerned departments for making their
efforts to maintai‘n the Air Quality levels in Agra city from
2002 to 2023 even after increase in the population, vehicular
load, construction activities and other activities within the city
limit.

17. That the contents of Pa'ra No. 17 of the Original Application it
is submitted that Air Quality levels in Agra city from 2002 to
2022 are not meeting the (Annual) National Ambient Air
Quality Standards but it is pertinent to mention here that the
air quality levels are maintained from 2002 to 2022, even after
increase in the population, vehicular load, construction

activities and other activities in Agra city.

U.P. Pollution Control Board awarded Air Quality
Assessment, Trend Analysis, Emission Inventory and Source
Apportionment Study in Agra city to IIT, Kanpur. In the study
Control Options and Action Plan has been suggested to
control the Air Pollution in Agra City by the responsible
Authorities/Agencies. Control Options and Action Plan has
been circulated to all concerned Departments. Action Taken
Report is provided monthly by the concerned Departments
which is being reviewed in the District Environment

; Committee meeting for further improvement earlier.

./ That the contents of Pdra No. 18 of the Original Application it

is submitted that in Agra, Southern bypass and Inner ring road

Phase-1 and 2 have been started for plying non destined heavy
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10

vehicles, which earlier passes through the city while Phase-3
work is likely to be completed soon. Construction of Northern

bypass work is in progress by the NHAI (PIU), Agra. To

- provide pollution free mass transport for the daily commuters

Agra Metro Rail Project in under progress by the U.P. Metro
Rail Corporation Ltd. 100 electric buses for public transport
are operational in and around Agra city. Facility of multilevel
parking has been started in Sanjay Place market. One
multilevel parking is proposed at Shilpgram premises by U.P.
Tourism Department. Currently Uro-V1 fuel is being supplied

by oil companies in Agra city.

That the contents of Para No. 19 of the Original Application it
is submitted that to mitigate vehicular pollution due to
congestion on roads regular enforcement is being done by
traffic police. Apart from this action under section 34 of police
act and in IPC 290 is being taken by the concerned police

stations against encroachment on the roads.

That the contents of Para No. 20 of the Original Application
are denied. It is submitted that efforts are being made by the
TTZ Authority to control Air pollution. Environment
compensation has been imposed by UPPCB to the concerned
Departments / Agencies which were not following the C & D
Waste Management. Rule, 2016 during construction

Annexure-3. It is pertinent to mention here that as per the

| Hon'ble Supreme Court Order dated 06.12.2019 and
/ 08.12.2021 in Writ Petition (Civil) No. 13381/1984 (M.C.

Mehta Vs Union of India and Ors.) MSME industries which

are both non-polluting and eco-friendly industries can be

721
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Distt.- AGRA
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kegd No 2323/02
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11

setup in the notified industrial area. The relevant part of the

order is as below :-

“In respect of industrial units where the Air Pollution Score
as per CPCB and UPPCB is between 11 to 20, sectorial
guidelines shall be obtained from NEERI. No industrial units
shall be cleared by the State till sectorial guidelines are
obtained from NEERI. For those industrial units having Air

Pollution more than 20, the concurrence/opinion of NEERI

- will have to be obtained.

In case of the need for felling trees to set up industrial
units/projects, the matter shall be 7 referred to the CEC for its
opinion/concurrence. Where there is no need for felling of
trees, a declaration shall be obtained from the industrial
units/projects to that effect. The declaration shall be
accompanied by an aﬁidayit and photograph of the site along
with the Key Plan of the site. The said declaration along with
the other documents shall be forwarded to the concerned
District Forest Officer. In case, incorrect information has
been given by the declarant, suitable legal action shall be

taken.”

During the hearing in .A No.-20616 and 20617 of 2020
in W.P.(C) No. 13381/1984 (M.C. Mehta Vs. Union of India

Sharma Advocate | * :\ and Others) Hon’ble Supreme Court has passed an order on

. dated 14.10.2024 that “Till further order are passed by this

court, TTZ Authority shall not permit setting-up of new
industries or expansion of existing industries without leave of
this court”. In compliance of the above direction no

permission is being granted to any new industry.
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21. That the contents of Para No. 21 of the Original Application
are not related with the answering respondent.
22. That the contents of Para No. 22 of the Original Application it
is submitted that —
~a) A significant improvement is seen in the air quality of
Agra within last two years. As per the report of Central
Pollution Control Board (CPCB), the no. of good days
(AQI is less than or equal to 200) in the year 2022 was
222, while in the year 2023 and 2024 good days are 344
and 364 respectively.

b)  Agra has secured 2" rank and has received award in
Swachh Vayu Surveksahn 2023, conducted by
MoEFCC (Ministry of Environment, Forest and
Climate Change) and ranked 3™ in the population
category-1 (more than 10Lacs) under Swachh Vayu
Surveksahn 2024.

A complete ban has been imposed on burning of
garbage in urban areas. Special surveillance is carried
out at 12 hot spot locations identified by UPPCB. On
/  any information regarding fire in biomass, immediate

actions are taken along with FIR and fine.

23 That the contents of Para No. 23 of the Original Application

It is submitted that regular ‘District Environment Committee’
meetings are being conducted and compliance is being done
by the concerned departments. In the Air Quality Assessment,
Trend Analysis, Emission Inventory and Source
Apportionment Study in Agra city report provided by the IIT,
Kanpur, Control Options and Action Plan has been suggested

to control the Air Pollution in Agra. Control Options and
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24.

25.

26.

Norg

e
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Action Plan has been circulated to all concerned Departments.
Action Taken Report is provided monthly by the concerned
Departments, which is reviewed in the ‘District Environment

Committee’ meeting for further improvement Annexure-4.

That the contents of Para No. 24 of the Original Application it
is submitted that in earlier years prosopis juliflora (Vilayati
Babool) was planted to improvement to soil conditions but
now days species like Neem, Sheesham, Arjun, Imli, Dhak,
Arru, Amrud, Nimbu, Anar etc. local species are being planted
to increase green area and moreover species, which are
suitable for ravines areas as per approved working plan of

forest are being planted.

That the contents of Para No. 25 of the Original Application it
is submitted that as per the direction issued by the Member-
Secretary, CPCB to Principal Secretary, Environment,
Government of U.P. Action plans for the control air pollution
in 15 non-attainment cities of Uttar Pradesh has been made
and circulated on 11.04.2019 to the concerned departments,

Government of U.P. for implementation Annexure-5.

That the contents of .Para No. 26 and 27 of the Original

Application are denied. It is submitted that to maintain the air

ATAR
M%'“qﬁality as per National Ambient Air Quality Standards efforts
et

are being made for removal of road dust, solid waste burning,

compliance of C&D waste management rules, enforcement/

' rgstriction of 15 years old vehicles, traffic management, tree

plantation, restriction of coal/coke in the industries as per the

Hon’ble Supreme Court of India’s order dated 30.12.1996 in
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&_(/—pw,\_’( found being done challan and FIR is being done by Municipal

0

14

W.P.(C) No. 13381/1984 (M.C. Mehta Vs. Union of India and
Others).

In compliance of the orders all the air polluting
industries in Agra are operational with cleaner fuel (natural
gas/ electricity). Green belts is being developing around Taj
and in Agra, Southern bypass and Inner ring road Phase-1 and
2 have been started for plying non destined heavy vehicles,
which earlier passes through the city while Phase-3 work is
likely to be completed soon. To provide pollution free mass
transport for the daily commuters Agra Metro Rail Project in
under progress by the U.P. Metro Rail Corporation Ltd.
Construction of Northern bypass work is in progress by the
NHAI (PIU) Agra, mechanized sweeping is being done
through 07 mechanized sweeping machines in the city and
around Taj Mahal to minimize the road dust by Municipal

Corporation Agra.

Ban on illegal fuel such as coal/coke, wood in eateries,

restaurant etc. If found challan and seizure action is being

\/{done by Municipal Corporation Agra. Solid waste/ garbage /

bio-mass burning have been prohibited in Agra. If anyone

Corporation Agra. 100 eléctric buses for public transport are

operational in and around Agra city.

27’.‘ That the contents of Para No. 28 of the Original Application

are not related with the answering respondent.

28. That the contents of Para No. 29 of the Original Application it

is submitted that the reply has being given in the earlier paras.
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GROUNDS

a.

Pawan Kumar

& [ Sharma Advoca
Mistt AG

# N 'AU-‘H‘12!27

te \ ™

o \'T
\ligs 3

That the contents of point no. a of the grounds are denied. It is
submitted that to maintain the air quality as per National
Ambient Air Quality Standards efforts are being made by the

concerned departments.

That the contents of point no. b of the grounds are matter of

record.

* That the contents of point no. ¢ of the grounds are denied and

the reply has been giveh in para no. 26.

That the contents of point no. d of the grounds are denied. It is
submitted that in exercise of the powers conferred by sub
sections (1) and (3) of Section 3 of the Environment
(Protection) Act,. 1986 (29) of 1986, the Central Govt.
constituted Taj Trapezium Zone Pollution (Prevention &
Control) Authority under the Chairmanship of Divisional
Commissioner, Agra w.e.f. 17th May, 1999 as published in the

l (,8)‘) ngazette of India vide clause No. 3 of the aforesaid Gazette

Notification the powers and functions of TTZ Authority are

subject to overall supervision and control of the Central

government. TTZ Authority have the power to —

Py 2302 | Monitor the progress of implementation of various schemes for

e protection of the Taj Mahal and programmes for protection

and improvement of the enivironment in Taj Trapezium Zone.

ii) Exercise powers under section 5 of the said Act.
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iii) Take all necessary steps to ensure compliance of specified

 h

emission standards by motor vehicles and ensuring compliance

of fuel quality standards.

Deal with any environmental issue which may be referred to it
by the Central Government or the State Governments of Uttar

Pradesh and Rajasthan relating to the Taj Trapezium Zone.

That the contents of point no. e of the grounds are denied and

the reply has been given in para no. 20.

That the contents of point no. f of the grounds are denied and

the reply has been given in para no. 26.

That the contents of point no. g of the grounds are denied and

the reply has been‘given in para no. 8.

That the contents of point no. h of the grounds are denied and

the reply has been given in para no. 24.

That the contents of point no. i of the grounds are matter of

record.

That the contents of point no. j of the grounds, it is submitted
that regular monitoring is being done to complete the ongoing

projects in a time bound manner.

The application thus is devoid of law and facts both and as such
deserves to be dismissed with costs as against the answering

R dents no. 6.
:@se?n ents no

DEPONENT
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VERIFICATION

I, the above-mentioned Deponent, do hereby verify that the
contents of the above Affidavit and the Annexure herewith are
true and correct to the best of knowledge, no part of its false

and nothing material has been concealed therefrom.

Verified at Al D | on this day of

0b M”r/' of 2025. '
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HHET I

Complian
ce of
Municipal
Solid
Waste
Managem
ent Rules,
2016 &
yIiNa a9l
s 12,
102018 ®
ST
A i
P T

q |

Solid waste-




TR

* Separate processing facilities for Wet and Dry waste (List Attached with capacity)

= Rt

b n.‘r:!"_
T Ve

55 Vegetable Waste to Compost , Kuberpur 5 Waste to Compost
17 Flower & Vegetable Waste To Compost, 4 Waste to Compost
Bainagar
55 Waste to Compost- Kuberpur 2x500 Waste to Compost
55 Cowdung To Compost- Kuberpur 100 Waste to Compost
29 Waste To Compost ( for Bulk Waste 4 Waste to Compost
Generators), Dhandhupyra
88 Pit Composting, Babarpur 30 Waste to Compost
88 MRF Maharshipuram, Babarpur 65 MRF
55 MRF Kuberpur 50 MRF
43 MRF Rambagh 20 MRF
17 MRF Rajnagar, 20 MRF
82 MRF Tedi Bagiya 120 MRF
55 C&D Waste Recycling Plant, Kuberpur 5 C & D Waste
By-products: (Operational | Processing Facility
1. 60 mm Thickness Dumble (1) Shape at 20 TPD)
2. 80 mm Thickness Dumble (1) Shape
3. 80 Thickness ZigZag Shape
4. Kerb Stone
5. Concrete Bricks
6. Solid Concrete Block
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o

Action Taken Report in ITT Source Appointment Study
Control Options and Action Plan for City of Agra
Updated upto March - 2025

gas-based appliances.

Nigam. Provide the monthly data
penalty imposed and coal seized,

Source Control Action Resp author i Time Frame Observation Compliances
Hotels/ Restaurants of sitting capacity more than 10 {Agra Mumcipal Corporation 1 year Penalty imposed and coal sized NN:- Random checking is done by enft team of Nagar
Restaurants should not use coal and shift to electric or information not provided by Nagar  [Nigam, if coal found, penalty is imposed and coal is seized

NN:- Informed by letter number -369/D/FE2024-25 Dated
15.04 2025 Action is taken hy a joint team of ACM. Pollution
Control Board and ANN.

Rs. S000.00 has been collected as penalty

UPPCB Remarks:- No complaint regarding use of coal has
been recieved so far in the office

king or PNG.

Consumer Affairs and Oil Companies
(Indian OIWHP, e1c.)

page 1

connections,

Link Commercial license to clean fuel Agra Municipal Corporation, 1 year Penaity imposed and coal sized NN:- Random checking is done by enfe team of nagar
Department of Food, Civil Supplies and information not provided by Nagar  |nigam, if coal found. penalty is imposed and coal is seized.
Consumer Affairs and Oil Companies Nigam, They are advised to use clean fuel like LPG.
(Indian OIWHP, etc.)
Ash/residue from the tandoor and other Agra Municipal Corporations 1 year No information regarding Random  |NN:- Ash/residue not found near the road side, as
activities should not be disposed near the checking and penalty imposed by restaurants/dhabas are using gas tandoor, Random checking 15
road side. Nagar Nigam has been provided done by enforcement team of Nagar Nigam, if Ash/residue
Provide the monthly data of random  |found penalty 1s imposed and coal is seized
checking of restaurants/Dhabas NN:- Informed by fetter number <369 /11202425 Dated
15.04.2025 Action 1+ taken by 8 jount wam of ACM, Pollution
Contral Board and ANN
Rs. S000.00 has been collected as penalty
Domestic Sector |LPG 1o all. Slums are using wood as cooking | Department of Food, Civil Supplies and 2 years Provide the target of ujjawala gas DSO:- v Ho-77 / Fiogosio-gwao /2025 Reiw 17,03
fuel. Consumer Affairs and Oil Companies connections in Agra. Provide the 2025. In agra total 323416 Ujjawala Gas Connection are
(Indian OIlHP, ctc.) hly data of Gas in provide to Slums for cooking fucl.
slum areas.
By 2030, city may plan to shift to electric | Department of Food, Civil Supplies and 2 years Provide the monthly data of PNG DSO:- wHiE Ho-77 / Riagosin—-geodlo /2025 f&id 17.03.

2025, In agra total 80409 PNG connections are provided.
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Provide the Number ;)f PNG

Green Gas:- Green gas L.td has layed piped natural gas (PNG)

Page 2

is being disposed after desilting and
cleaning of municipal drain.

Connections Connected upto line in 80% area of the city. Rest pipe line laying s in process.
30.07.2024 and in how much time  |Process of house hold connections are in progress.
100% pipeline will be layed in the UPPCB Remarks:- Pls Provide the Number of PNG
city. Provide the monthly data of Connections Connected till date and in how much time
PNG connections. 100% pipeline will be layed.
\Municipal Solid |Any type of garbage burning should be Agra Municipal Corporation Immediate  |Provide the information where NN:- 18 P s g1 g5 Ho—369//ELE /202425
Waste (MSW)  [strictly stopped. garbage burning has been found in the et 15042025 # arawr @y a1 |
Burning month of October along with 1B B e @ VP Wi A W U0 1 Ay
Pl phs with GPS Cordi et ) fidw 28 A & qd el o e @ @ e
Also provide information if penalty lory 213 o3 a ge A @il Bl @ s &)
imposed.
Survellance is required that hazardous waste | Agra Municipal Corp UPPCB UPPCB:-
2oes o TSDF 1. Random inspections of identified 29 SSI units
S generating hazardous waste is being done. Hazardous
waste is being sent by the units to TSDF for disposal.
2 Regular Monitoring is being done in industrial
- areas. No evidence has been observed illegal
dumping of Hazardous waste in industrial areas and
other locations.
Desilting and cleaning of municipal drains | Agra Municipal Corporation Provide information where the studge INN:- sw¢ s s g w5 wio—360/D/FE / 202425

1T 1504 2025 ¥ 3@ FRTA TUT|

2 o el o werd o o gt we o ogsr &
Sludge Is di to K per site after g the
drains.
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Waste burning in Indusirial arca should be
stopped.

UPSIDC, UPPCB

Daily, Monthly mass balance of MSW
generation and disposal

Agra Municipal Corporation

people and media through

Agra Municipal Corporation, UPPCB
and NGO

No industrial waste burning has been observed in the
designated industrial areas and no complaint has been
recieved through different platforms. However
buming of shoe ing waste material

2 d by ge industries operating in the
residential areas are major threat. Whenever

plaint regarding burning r d in this office,
Nagar Nigam, Agra sent their water sprinklers for
|extinguishing such burning incident.

Please provide Current status of
MSWeeneration and disposal,

NN:- Informed by letter number - 369/D/EE2024-23 Dated
15.04.2025 Appros 1150 metric ton solid waste is being
generated in the city and is heing disposed daily through solid
waste processing plant There 1s no legacy waste at site

More awareness is required in the city
for segregation of municipal waste on
source through LED Digital Screens
installed by Nagar Nigam on the
Crossings.

NN:- Informed by letter number - 369/D/EER2024-25 Dated
15,04 2025 Awareness activities are being conducted in the city
for segregation of municipal waste on source through | F1)
Digital Soreens installed by Nagar Nigam on the crossing and
Person 1o Person contact

UPPCB:- Public awareness programme through debates,

workshops and literature distribution on various aspects
ding ab of poll is being done in

ges on differemt

garding
hools/eoll

Construction
and Demolition

Wet suppression

Agra Development Authority, Agra
Housing Board / ADA. Agra Municipal
(Corporation, Urban Development
Department, PWD

Immediate

Please provide the detail information.

ADA - Informed by letier number - 445/1)/
25 Dated 17.04 2025 Done as per norms
PWD:- Informed letier Dated (4 04 2025, Being Following,

JAIRR-1172024-

Please provide the list of construction
sites.

NN:- Informed by letter number - 369/D/EE/2024-25 Dated
15.04.2025 13 water sprinklers are being used for water
sprinkling daily on major roads to suppress the dust particles.

Paged
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'Wind speed reduction (for large ion | Agra Devel Authority, Agra Immediate  |Please provide the list of construction |ADA - Inforned by letter number - 445/DAEEAIRR-11/2024-

site) Housing Board / ADA, Agra Mi P sites. 25 Dated 17.04.2025. No such large construction sites.
Corporation, Urban Devel PWD - Informed letter Dated 04.04.2025. Being Following
Department, PWD

'Fluseplwidc the list of construction |UPMRC:- g1 73 - GofoTmosiiowioesio / 5 421 /2026 / 67
sites. =i 07.00 2025 &1 A wom T & & godor

T 42} g OF e e w2 s wfew o 2w Raet @
Brd aftfefd wft e srdta st sque Froaw 99w oo 6
onelt & | e wwten, qgwor P drd grer e R ofafsm
(ard e @ o) arpEEE 2§ GUE WY Tt B W A
d ufive & | godornosmoorso, ST AR g A7 FRiwE 4 o
e (gfer S offe) B R TR & g i T o
et &

1- A1 F1d wrE N arer Rl

2— #27 F @ § O WA W gEeY Tl

3— A2 Fraber g A e et ol wad e wie g s do
ez o wfke P

{edoeERroSoran. st ¥ B MR & drw @ Ui sy
& Uiz arin it s o fed o o sl 2 A& e
8w af e AR) P dr 4 oftadita ary e e
o gu Ry e s ame wedm g awed wnen dva 8

UPPCB R ks~ Random Dust insp of LIPMRC
Stations and surroundings is done by UPPCTH
i i ices issued if compl not found
Enforcement of C&D Waste Manag Agra Devel Authority, Agra Please provide the completion period  |NN:- =773 35 @) 2190 73 W0-369/0/L( , 202425
Rules The waste should be sent to Housing Board / ADA. Agra Municipal of 150TPD C&D Waste processing  |f=r 15,04 2025 F1¥7 37T BT 790 § fa e FEA
st and demolition p g Corp l,lrbanl Plant. STer AT A @ e o s @ ek @ o)
facility Deparnument, PWD, UPMRC & | 5 AT 2025 § ¥ 9600000 A SATA TGS Ul | R

P gron agavge vere we 5 AR svsr @ @ oove @ e
ORIt waA e &) sw@ e & 150 A s @
VIR A 8 N e ® Pfer wr wifa g @

NN:- Informed by letter number - 369/D/E/2024-25 Dated
15.04.2025. Tentanve date of completion for 150 TPD C&D
‘Waste processing plants 1s March 2025

PWD:- Informed letter Dated 04.04.2025. No C&D work is
2oing on but instructions bemg following

ADA - Informed by letter number - 445/D/EE/AIRR-
11/2024-25 Dated 17.04,2025. Done as per norms

Page 4



746

Proper handling and storage of raw material:

Agra Development Authority, Agra Immediate  |Please provide the list of construction |ADA - [nformed by letter number - 445/D/EE/ATRR-11/2024-
|covered the storage and provide the wind Housing Board /| ADA, Agra Municipal | sites. 25 Dated 17.04.2025. All the loose matersal is covered by
breakers. Corporation. Urban Development green net at site and sprinkled regularly by tankers.
Department, PWD PWD:- Informed letter Dated 04.04.2025. No C&D work is
going on but instructions heing following
N.N:- Informed by letter number 369/D/EE/2024-25 Dated
15.04.2025. Instructions has been given 1o all stakeholders.
Vehicle cleaning and specific fixed wheel  |Agra Development Authority, Agra Immediate  |Please provide the details of ADA - Informed by letter number - 445/0/EE/AIRR-11/2024-
washing on leaving the site and damping  |Housing. Board / ADA, Agra construction sites, where wheel 25 Dated 1704 2025 The vehicles carrving building material
down of haul routes. Municipal Corporation, Urban washing facility 1s available. to the site the tyres and the storage cabin are properly washed.
Development Department, PWD PWD - Informed letter Dated 04.04,2025. No C&D work is
poing on but instructions being following
Actual construction arca shouid be covered  (Agra Development Authority, Agra Immediate  |Please provide the details of ADA - Informed by letter number - 445/D/EE/AIRR-112024-
by a fine sereen. Housing, Board / ADA, Agra ion sites, where 25 Dsted 17 04 2025 Green net and fine screen coverage done
M I Corporation, Urban area has been covered by fine screen. |at applicable sues
Development Department, PWD PWD:- Informed letter Dated 04.04 2025 No C&D work is

going on but mstructions being following
NN:- Informed by letter number 369/D/EE/2024-25 Dated
15.043.2025. Instructions has been given to all stakeholders

No storage (no matter how small) of
construction materil near road side (up to
10 m from the edge of the road)

Agra Development Authority, Agra
Housing Board / ADA, Agra Municipal
Corporation, Urban Devel

Department, PWD

Nagar Nigam- Please provide the
current status of construction material
shops within the Municipal limits

ADA - Informed by letter number - 445/D/EE/AIRR-1122024-
23 Dated 17.04 2025, No storage is collected by the road side
PWD:- Informed letter Dated 04.04.2025. No C&D work is
gomg on but instructions being following.

NN Informed by letter number - 369/1VEE/2024-25 Dated
15.04.2025 Instructions have been issued to all shopkeepers
through SF1s and concemned JEs as well as through 1EC
actvities

Pages
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Builders should leave 25% area for green
belt in residential colonies to be made
mandatory.

Agra Development Authority, Agra
Housing Board / ADA, Agra Municipal
Corporation, Urban DD

D PWD

ADA- Please provide the details of
construction sites.

ADA:- Informed by letter number - 445/D/EE/ATRR-11/2024-
25 Dared 17.04.2025. Done as per applicable approved
layouts.

PWD -Informed letter Dated 04,04 2025 No C&D work is
going on but instructions being following

Sensitize construction workers and contract
agency through workshops.

Agra Development Authority, Agra
Housing Board / ADA, Agra Municipal

ADA- Please provide the details
where construction workers were

ADA - Informed by letter number - 445/D/EE/ATRR-11/2024-
25 Dated 17.04.2025. Done regularly at applicable sites

Corporation, Urban Devel, sensitize through workshops. PWD:- Informed letter Dated 04 042025 No C&D work s
Department, PWD, UPPCB and NGO going on but instructions being following.
Source Control Action Responsible authoriti i Time Frame Observation Compliances
Road Dust The silt load in Agra varies from 7.4 to 55.1 |Agra Development Authority, Agra Immediate  |Please mention the site and area in ADA - Informed by letter number - 445/D/EE/AIRR-1122024-
2/m2. The silt load on each road should be  |Housing Board / ADA, Agra Municipal which Road side cleaning and water |25 Dated 17 042025 Around the site all the roads are being
reduced under 3 gm/m2. Regular vacuum  |Corporation, Authority, PWD National prinkiing 15 being done to remove cleaned by manual sweeping and the water sprinklmg is done
sweeping should be done on the road having |Highway Authority of India road dust. by tankers. The Anfs smog gun is regularly operated at site
silt load above 3 gm/m?2.
PWD:- Informed letter Dated 04 04 2025 The silt load has been
done and its volume s under 3 gm/m?2
Please mention how the disposal of  |NN:- Informed by letter number - 3691/EE2024-25 Dated
road dust is being done collected 15.04.2025 |0 MRS are deployed for rond sweepmg work to
|through mechanical sweeper and also [collect the road dust daily. 02 MRS are working around 02 Km
provide the route chart of mechanical [periphery of Tajmahal and 08 on other roads of the city as per
sweeping daily roster
Please mention how the disposal of  [NHAL- Informed by letter number -
road dust is being done collected AEBOT/NHAIPO/2025/4843 Dated 07.03.2025 Noted for
through mechanical sweeper. Compliance. Sweeping on Agra to Etawah bypass section of
NH-02 (New NH-19) especially in TTZ area is being done by
Concessionaire with Hydraulic Vacuum Sweeper as per
quil Photographs are hed ith for your ready
reference please.
(Convert unpaved roads to paved roads. Agra Development Authority, Agra Immediate  |Please mention the details of patch PWD - Informed letter Dated 04042025 Patch work have
Maintain Pathole Free Roads. Housing Board / ADA, Agra Municipal work. been done
Corporation, Authority, PWD National
Highway Authority of India

Page6
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Please mention the details of p.aved
roads and or grass turfing,

ADA - Informed by letter number - MS/D/EEI&R-]IQO‘MJ
25 Dated 17.04.2025. Around the site all the footpaths are
paved by CC either the paved by CC or by grass turfing to
maintain pothole free roads

PWD:- Informed letter Dated 04.04.2025. Patch work have
been done.

Please mention the details of the
46.23Km completed roads.

NN:- Informed by letter number -369/D/EE/2024-25 Dated
15.04.2025, 96 roads of 56.042 Km have been converted from
unpaved to paved roads. 26 Roads of 15875 m. are under repair
thru' Hotmix plant. out of which 9115 m, has been repaired nll
March

Please provide the monthly progress
report of repair of potholes.

NHAL- Informed by letter number -
AEBOT/NHAI/PO/2025/4843 Dated 07.03.2025. The highway
is being d as per site requi Repair and
rectification of p { potholes remain in under
routine Ph hs are hed

Implementation of truck loading guidelines;
use appropriate enclosures for haul trucks
and gravel paving for all haul routes.

Agra Development Authority, Agra
Housing Board / ADA, Agra Municipal
Corporation, Authority, PWD National
Highway Authority of India National
Highway Authority of India

Immediate

Please provide the name of the sites.

ADA- Informed by letter number - 445T/EE/AIRR-1172024-
25 Dated 17.04.2023. Al the guidelines are being f J
related o all truck routes to the site. No dust spreads into the
atmosphere.

NHAL- Informed by letter number -
AEBOT/NHAI/PO/2025/4843 Dated 07.03.2025. Truck
loading guidelines are strictly followed as per directions in
letter under reference.

Increase green cover and plantation.
Undertake greening of open arcas,
community places, schools and housing
societies.

Agra Development Authority, Agra

Corporation, Authority, State Forest
Department, PWD National Highway
Authority of India

Housing Board / ADA, Agra Municipal |

Immediate

Page7

Please provide the identified sites of
plantation.

NN - Informed by letter number - 369/D/EF/2024-25 Dated
15.04.2025 Plantation is being done as per the target (211800
plants). The road streches and other aress for plantation has
already been (dentified and approx 8.0 Km of footpath has been
covered by plantation.
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Please provide the plantation sites.
Where plantation has been done. .

ADA - Informed by letter number - 445![)/:\%024-25
Dated 17.04,2025. Plantation has been done as per norms.
PWD.- Informed letter Dated 04 04.2025. Instructions Being
Following.

AT [ReIs, e A §A, SN @ 9E
H0-6905 /291 /2024 1 04,04.2025 G AT SIRTUT
a8 we @ st wRv A wEed B s B
o R gl 202426 @ ST SR AFGE 7
o1 firr 1530034 Ud & T 4926345 T 5456379 WHT
1 o R T

% gan @ Community places, Schools and
housing societies etc # ¥ @ 1 #)

UPPCB Remarks:- UPPCB is involved in plantation
drive as per the target provided by Department of
forest. bichpuri crossing- sunari -shrofl’ crossing and
near electric crematorium at tajganj in year 24-25

Please provide the data of plantation
done.

NHAT- Informed by letter number - NH AT~ Informed by
letter number AEBOT/NHAL/PO/2025/4843 Dated
07.03.2025. Plantation on Project Highway was/is being done
by Concessionaire as per provi in C 0on Agr

and maintenance of same is in progress.

vacuum assisted sweeping carried out four
times in @ month, this will reduce road dust
emission by 71%

Agra Development Authority, Agra
Housing Board/ADA, Agra Municipal
Corporation, National Highway
Authority, PWD

PWD - Informed letter Dated 04 04 2025 not related to PWD

Please mention how the disposal of
road dust is being done collected
through mechanical sweeper and also
provide the route chart of mechanical
sweeping monthly report.

NN:- Informed by levter number « 369/D/EE2024-25 Dated
15.04.2025 by Nagar Nigam, Agra, 10 MRS are deployed for
road sweeping work (o collect the road dust daily. 02 MRS are
working eround 02 Km periphery of Tajmahal and 08 on other
roads of the city as per daily roster
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NHAL- Informed by letter number - N.HAA,Iz-ﬁfmned by

Please mention how the disposal of

road dust is being done collected letter number -AEBOT/NHAIPO/2025/4843 Dated

through mechanical sweeper and the  [07.03.2025. C is using hydraulic Vacuum

route chart of machanical sweeper in [sweeper for sweeping of road. water sprinkling to control dust

monthly report. and watering in median / median plants. Photographs are

enclosed herewith
Vehicles Diesel vehicle entering the city should be State Transportation Department Please provide the details that how RTO:- Informed letter Dated 12.06.2024. Although registration)

equipped with DPF which will bring a many diesel Vehicles entring in the  of vehicles having emission norms below BS V1 has been
reduction of 40 in emmisons (This option city per day, Ans: |stopped in transport office Agra from 01-04-2022. Whereas use
must be explored once Bharat stage V1 fule Information to be provided by Toll  |of DPF (Diesel Particulate Filter) 1s a policy matter which can
is available) Plaza. be decided at State Level Authority. In addition. it would be

evident that all commercial passenger vehicles plying in Agra
district have been converted to green fuel which includes (Auto
Rickshaws, school buses, school vans and city buses) and good
loaders below 3000 kg have also been converted to green fuel
Major traffic of Heavy goods and passenger vehicles which are
destined Agra and are d by diescl pass through

outskirts of Agra district
RTO- Informed letter Dated (4.02.2025 Information 10 be
provide by toll plaza

Page 9
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6= 7 dlogan o6 oY ae w260 B S A B ot o TR fe
& e

arerer avs o FRr A4S W WO WGEYT A HUA F IER
s ST @ e o v @ ud R s w § s T
o fvan s 24

2 uer) @ P w9 & Fwefan 0w & me W

P w9 3 4% F ve aft aws A wwe # Rod wgyer s
2 & & anduran 4 aeelid W @ g T S saew
urf o3 Warer 3 S o #)

3, wrfemen A e @ e w6 Fafia s & st @
it & foradt arem avrn o @ B S are-ar aeEl @
¥ A @ U et e fRed el & o any wEww B wea
W A Rl & g 9@ 9 @ s wY watam s e

" [ W E @ s e sl sl a !
wtmfrat o dififes & sud 5 & & o Gres fsar s
idl

4. Som0 sfraes frm 3 oftds st som R fad ol weR
& e Ftm wrd @ aw w8

Rmaionmplyingn;iphasingmnofm State Transportation Department - 3 years
years old commercial diesel driven vehicles. |Industrial Associations

Please provide the 15 year phased out [RTO:- Informed letter Dated (4 02,2025, 1tis policy mattes
Vehicles last three monthly which can be decided by TTZ Authority. Whereas T'ranspoet
dep Agrd 1 not registering diesel vehicles which are
coming with NOC and are 10 Years old

RTO:- Informed Tetier Dated 04 02,2025 Vehicle upto
UPSOAY series have been phased out - In total near about 2,34

Lakhs.
Industries must be encouraged to use Bharat [ Transport Department, Factory owner's Immediate Factory owner's association - Informed by letter number -
stage V1 vehicles for portation of raw | Associati FOA/25/2023-24 Dated 14.09.2023 informed that most of
and finished products Factories seek services of outside commercial vehicles for such

P this 15 in G hand to ban
vehicles below BS-VI category and promote battery or
electrical operated commercial vehicles for transportation
within Agra.
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Restriction on plying and phasing out of 10 |Transport Department 03 Years Policy to be decided at State level Authority
vears old commercial diesel driven vehicles. -
Source Control Action R authori Time Frame Observation Compliances
Introduction of cleaner fuels (CNG/LPG)  |Department of Food, Civil Supplies and 2 years Please provide the details of retail DSO:- wHi@ Ho-77 / Fi0%030-Twodin / 2025 R 17.03
for vehicles. Consumer Affairs and Oil Companies outlets of CNG station's and proposed 2025, In Agra 24 retail outlet are providing CNG as o clean
(Indian Oil/HP, etc.) station’s. fuel.
Please provide the monthly of three  |RTO:- Informed letter Dated 04.02. 2025 in month of Jan-25
wheeler school buses commercial Rito office Agra hus 43 e-nikshaw, 16 ccart 4 three wheeler
vehicles operated by 2oods, 270 three wheeler passenger in Electric and 8 Three
CNG/LPG/Electric. wheeler goods, 13 three wheeler passenger, Thus, 63 goods
curmier and 61 motor cab i CNG were registered
RTO:- Informed letter Dated 04.02 2025 Cleaner fuels (CNG/
LPG) for vehicles are avinlable i Agra all three wheelers,
school buses and commercials vehicles are running by natural
gas.
Check overloading: Expedited installation of | Transport Department, TrafTic Police, Immediate RTO:- Informed letter Dated 04 02.2025 « In Agra

weigh-in-motion bridges and machines at all
entry points to Agra.

Agra, NHAL Toll agencies

Page 11

four toll plaza have been mnstalled with weight motion bridge

1. Korai Toll Plaza

2 Sawan Toll Plaza

3. Raibha Toll Plaza

4. Fatchabad Toll Plaza

* Establishment of new toll plaza with wesght motion bridge
will be took down by concerned authority Iike NHAL UPEDA
cte

* Overload vehicles list s being provided to Transport
department from above toll plazas based on which chatian is
being done by the enforcement ofTicers

* In 24-25 ull 31-Jan-25 overload vehicles
been done and 627,66 lakhs CF Collected

2329 challans haye
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imposed on over loading vehicles in
|manthly compliance report

[Please provide the details of penalty i

Y qfers SUgE TN FEARE 9IS ng ERE]
vio—am / udiidi-22 /2024 (Action Plan) R-a-06.04
2026 g1 a@Te @ T # f avare qfeer g
smrolosito v @ W wEe-wEE W sitae SfEe awet
& fawg sifam garey adad # o &)

Electric/Hybnd Vehicles should be
aged; New residential and P

Transport Department, Agra City
T Services Pvt. Lid

buildings to have charging facilities. Buses
should be CNG or Electric.

1 year

Please provide the details of Electric

(Government has given subsidy on electric vehicles as 1. Private

Vehicles registered in financial year
2023-24.

2 wheelers and 4 wheelers: Average subsidy on sale amount for
2 wheelers is 5000 and 4 wheelers is 1 lakh. Also these vehicles|
have been exempted from Road Tax.

2. Electric E-rickshaw and Auto if fi
Tax Up 1o 243

years exempted. [ manufactured outside UP two years
exemption.

ANS: Transport Dep has d in apr 24-Jan -25
electric vehicles tll date E-nckshaw 797, E-auto (P) 3667, E-
Auto (G) 50, E-Can 332, Goods Camier 15, Motor Car 192
and motor cycle 2623 .

§in UP Road

RTO:- Infe d Transport Dey has regi d electric
vehicles till date Buses 101, E-rickshaw 12663, E-auto (P)
8521 E-Auto (G) 203, E-Cant 897.Goods Carrer 18, Motor Car
324 and motor ¢ycle 11256 UP Government hos given
relasation i road tax on the e-vehicles manufactured m LP
Agra City Transport services pvt ltd 1s running on electric and
CNG buses only

Make a time-bound plan for dipper
penetration of electric vehicles (EVs),
parallelly effort must be made for charging
infrastructure including facilities for swiping
the batteries. As a first step, two and three-
wheeler should be considered for EVs.

The state of Uttar Pradesh and Agra
administration

1 year Please provide the details of EV

Charging Station's in Agra.

Transport Department - EV Dealers are establishing Station at
their dealership. also ADA and UPSRTC is also establishing
charging Station
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RTO:- Informed letter Dated 04.02,2025 Nagusigam and

Depot spaces should be rationalized to Transport Department, Agra City lyear Agra City Transport Services Pvt, Lid
ensure more efficient utilization. Multi- Transport Services Pvt. Ltd should provide the inft i Agra Devel Authority is concern for promoting battery
modal, multi-use bus depots to be developed T d vehicles including list of Depot and Bus
to provide high-class bus services and terminals with Charging Point and charging stations.
inal experience 1o igers. Should
include well- equipped maintenance
workshops. Charging stations shall be set-up.
Enforcement of bus lanes and keeping them |Agra Development Authority, Agra | year Agra City Transport Services Pvt. Ltd [ADA - Informed by letter number - 443/0/EE/AIRR-1172024-
free from ob ion and I A ipal C ion, Agra City should provide the information. 25 Dated 17,04.2025. Not Applicable
Transport Services Pvt. Lid
Insure integration of existing metro system  |Agra Metro Rail Corporation, Agra 1 year ADA - Informed by letter number - 445/D/EE/AIRR-112024-
with bus services. Development Authority, Agra 25 Dated 17.04.2025. Not Applicable
Municipal Corporation, Agra City -
Transport Services Pvt. Ltd, Traffic
Police, Agra Agra City Transport Services Pvt. Lid 3% gfért aurgan arme s@se ofawe A @ 93
should provide the information wio—ur / vdleidi-22 / 2024 (Action Plan) f+i#—06.04
2025 ERT AT BRI T 8 6 G d shee 1 a9
Yo ofdrorn & @y wafer & | e giee g ane 85
# ast arrrr o Pl a2 s RS sl @ adde
W afte watn o & s A s (i oo B
Source Control Action P author genci Time Frame Observation Compliances
Route rationalization: Improvement of Agra Development Authority, Agra 1 year ADA- Informed by letter number - 4457075 E/ATRR-1172024-
availability by rationalizing routes and fleet | City. Transport Services Pyt. Ltd, = 25 Dated 17.04.2025 Not Applicable
enhancement with requisite modification. TrafTic Police, Agra

Agra City Transport Services Pvt. Lid
should provide the information.

S QI SR At wiave S T @ 9
FH0-H1Y / QERIN—22 / 2024 (Action Plan) @506 04
2025 ETRT AT @l & fh owEe A At & gan
B WG R wEfd e @ s &g s
R @ B
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IT.syslems in buses, bus stops and control

Agra Development Authority, Agra

Agra City Transport Scrvi'eu Pvt. Ltd

mﬁummmﬁﬂ?ma&fﬂ

waste in the d

&

1 year
centre and passenger information systems for|City Transport Services Pyt Lid, should provide the information. Ho—ame / w822 / 2024 (Action Plan) Refs—06.04
{reliability of bus services and monitoring. | Traffic Police, Agra 2025 FIr 3T AR T § fE weR & aere gfeE
R aw Wi wr & w6 @ 9w sy e dor g
& wrn—wna W aitass Rem & arae / aitaree! @
e [ amn &1 aftaes e @t R wern /it
o Predf & €0 o & a9 7 9@ Fx wEd wet @
wre gy PdfEm fd e @ waen F gwmEr o 2
Movement of materials (raw and product) | Transport Department, Agra 1 year RTO:- Informed letter Dated 12.06 2024, No-Entry
should be allowed between 10 PM to 5 AM. |Development Authority, Agra City _ ictions are to be imposed by TrafTic Police.
Transport Services Pvt. Ltd, Traffic
Police, Agra
ADA - Informed by letter number - 435/D/FE/ATRR-112024-
- 25 Dated 17.04.2025 Not Applicuble.
AT gferE JurgE TR STt SEeg AT 8 93
G0 / w22 /2024 (Action Plan) R-1-06.04
2025 g7 AEe A T @ eR g A Wi e aem
areel, @¥ anfX arset @& ford w so0 &w A wfF 1
B &R A usl) men any oud |
[Industries and  |Ensuring emisss dards in ind UPPCB, Industries D 1 year As per the Hon'ble Supreme Court Order dt. 30.12.1996 in
DG Sets Shifting of polluting industries. 'W.P(c) 13381/84 (M.C Mehta Vs Union of India, All the Air
{Polluting Industries are operational with natural gas/clectri
- Random monitaring is being done by UPPCE.
Strict action 1o stop unscientific disposal of [Municipal council and UPPCB | year In Agra 29 industries arc identified which generate hazardous

waste during process. All units are disposing their hazardous
waste through TSDF. Total Quantity of hazardous waste is
64.039 MT (Landfillable is 50.239 MT, Incinerable is 0.8 MT
and recyclable is 13 MT). Regular inspections is being carried
out in Industrial areas. No ientific disposal of Huzards
Waste has been observed.
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There should be separate TIML Storage,
and Disposal Facilities (TSDFs) for
hazardous waste.

Industries Department, UPPCB

Industrial Associations, UPSIDC,

iyenrs

UPPCB -There is o major Hazardous Waste g&mﬂng
industries operational in Agra however 29 SST industries which

t waste, agr has been done by TSDF
facilities to for drsposal of used engme ml and other
No ing of |

Wasw has heen mcwvad in lhis o“’lec

As per the information Dated 14.09.2023 by Factory owner's
lassociation, Nunhat, There are no Hazardous Waste umits in

| Industrial Estate, Nunhai most of them are listed under white &
gmmcucgon HowcvermpuPCBmomdsmume&red
category ind are also op | in Inds | arca,
Nunhai. Orange category industries are using Natural Gas &
Electricity. as fuel and does not generate Hazardous waste. Red
category industries (clectro plating units) has done agreement
with TSDF for the disposal of Hazardous waste.

Industnal waste buming should be stopped
limmediately

UPPCB

Industrial Associations, UPSIDC,

Immediate

UPPCB- No industrial waste burning has been observed in the
designated industrial areas and no complaint has been recieved
through different platforms. However burning of shoe
manufactunng waste material generated by cottage industries
opemung in the nmdennal areas are ma)or threat. Whenever

g buming d in this office, Nagar
ngnm, Agra sent their water sprinklers for extinguishing such
buming incident

There are no such factonies burning any industrial waste within
Industrial Estate, Nunhai. No information has been received,
reg industrial Waste buring in industrial areas.

JF‘ollow best practices to minimize fugitive
ion with in the industry premises, all
leakage within the industry should be
controlled

uPPCB

Industrial Associations, UPSIDC,

Immediate

Yes all factories are strongly following best methods to control
such emission and leakages

UPPCB: All air polluting indi i with
Natural gls/clecmclly Efforts are bemg m.sdc by industries to
control fugitive emission.
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Area & road in front of the industry should |Industrial Associations, UPSIDC Yes all factories are well maintaining such ma,md.

be the responsibility of the mdustry -

Industnes (Induction Furnace) |Industrial Associations, UPPCB 2 years Directions has been given to the Foundry Association to. install

R ded Fume gas capturing hood fume gas capturing hood followed by bag house to control air

followed by Baghouse should be used to = pollution.. Fume hood along with APCS has been installed by

control air pollution foundri

Source - industries & DG Sets Diesel Factory owner’s association, Nunhai Factory owner’s association - [nformed by letter number -

Generator Sets FOA/25/2023-24 Dated 14.09.2023 Yes will ensure all
industrial DG set which have gas connections are shifted 1o gas-|
based generators.

As per the Hon'ble Supreme Court Order dated 30.12.1996,
unintruppted power supply is being provided by M/s Torrent

= Power Itd. There is no power break down or any short supply of]
electricity within industrial Estate, Nunhai it is being well taken
care of by Torrent Power Ltd and usage of DG set is almost

Source Control Action Responsible authorities!; i Time Frame Observation Compliances
of grid power supply, State Encrgy Department, DVVNL 2 years Please provide details regarding As per the Hon'ble Supreme Court Order dt. 30.12.1996 in
d power supply to the industries supply of electricity form DVVNL in |W.P(c) 13381/84 (M.C Mehta Vs Union of India uninterrupted
industrial areas. power supply is being provided by DVVNL/Torrent Power Lul
in Agra.
The stand by power from DG sets should Industrial A ions, Agra Municipal 2 years The use of DG sets in Agra is neglible, As uninterrupted power
also be on clean fuel. All industrial DG sets  |Corporation, Agra supply is being provided by DVVNL/Torrent Power Ltd in
which have gas connections should shift to Agra, battery-backed UPS/I are installed at ial
gas-based generators. The battery-backed places and in residential arcas. Renewable energy sources such
JPSi should be idered for other as. solar power is also being encouraged.
commercial places and hospitals. Renewable = In foundries cupola are op I by using natural gas
energy-based generation should be and induction furnace are operational by electricity.
encouraged.
Decongestion of [Strict action on road side h Agra Devels Authority, Agra 6 months ADA - Informed by letter number - 445/D/EF/AIRR-112024-
Roads at high Municipal Corporations, Agra City » 25 Dated 17.04 2025. Not Applicable.
traffic areas Transport Services Pvt. Ld, Traffic
Police, Agra
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Disciplined Public transport (designate one
lane stop).

Agra City Transport Services Pvi. Ltd.,

Traffic Police, Agra

Removal of free parking zone

Agra Development Authority, Agra
Municipal Corporation, Agra City
Transport Services Pvt. Ltd, Traffic
Police, Agra

Page17

Please provide the information
£ of -

Jast 03 months and all so provide

report

NN:- 7¢ fams s g 93 w‘o—sso/nm&cm—zs

of |fe=iia 15042025 # v B T | AR P v @

ET iR e /W gEe @ s ox s gerd
I @ i o) ol @

HOR i SUIYH AT HIRRE W JET & R
w03 / waritdi-22 / 2024 (Action Plan) fesfd—06.04.
2025 B9 S@TTa @R T4 € @ g 9iEe gnn R
e wd sardita gfdre @ e Preme s/ e, smi
wd grand 3 wfaEm B o da-ade, it Ran v
gEFRN @ Preg wfom aaey e @ arh R
arrm g gw A o § @@ g ol B Rse
i &v 2870 ARl @ wreTE fRd T @ w00/ W
e age

Agra City Transport Services Pvt. Ltd
should provide the information.

IqY gfers ST AT SRERE WehE 0T B 9
wo-amy / rdieidl-22 /2024 (Action Plan) Rwia-06.04
2025 groT ST e & f6 e &S A el & :

Al g T Warer #q A / et av anmam
gt o =ydt s ol & | A S e e
F¥a A are Tl @ Awe woflo tEE @ amrta
s @ ol # ) arare gfes gW 38 drge Wy
Bet ard ared arast @ Reg wodo e 3 swta
@ 1191 @l & ara 6l o vd B9 00/ wud
e agd an wany

Municipal Corporation, Agra should

[provide the information monthly in

compliance report.

ADA - Informed by letter number - 445/D/EE/AIRR-112024-
25 Dated 17.04. 2025 Not Applicable




system for speedy removal and ensure

Examine existing framework  for removing|
broken vehicles from roads and create a

Agra Development Authority, City
Transport Services Pvt. Lid, NHAL
Traffic Police, Agra.

minimal disruption to traffic.
traffic or introd Agra Devel Authority, City
intelligent traffic systems for lane-driving, [ Transport Services Pvi. Lid, NHAL

Traffic Police, Agra
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mmmwmmmw”zﬁﬁ i
o3y / vERid-22 / 2024 (Action Plan) Rmw—o06.04
2025 BTV d@Td Fwv T # % aww &9 % wgs e
i W | aa At @ e wo gfew g e
ars st F swefo ol S @ mem § Fafe
gl @ wr € § | avarar QR g At o F
&g urd A Al @ Rwa srfad) R 2879 aret
@ arar 5 T ud wd 0/ wUd WY e
R wan ) Bl ZR1 40 Al @ vy srdard av
T 31,200 WA WETEn a9 far wan)

Agra City Transport Services Pvt. Lid
should provide the information.

Srav it SUrgan A wfste Geee SeTE @ 93
io—a / gEndd-22 /2024 (Action Plan) R+rs—o6 04
2025 ZIT T A A & g g g aed
iy & wafem fhea e awel @ fieg @ey awa
it & ywria aife srnS 3w @ &) e
gfew gra efa ama weal @ Rvag sefadl oy
204 el @ arar f&d ol va w9 0/ W
TYEE T A AT ae 15 ad que aee @
fawa srlad s e oz el & dw ww wwraT
yfera ard= W aifaa R a2y :

Agra Smant City Itd, Agra should

|provide the information regarding

intelligent traffic system maintained
by ICCC

R Qi SUge AAAE @HEE Fas A @ 93
w03 / TArd-22 /2024 (Action Plan) f&ia-—0604
2025 g™ s @A an # i o s B e
My A B A A A aad a9 B w9 A
e / vt Y serew R s &)
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Mechanized multi storey parking at bus

‘Agra DevelopmentAauthority,

mgﬁnmmwﬁmwm’zﬁ'ﬁ

Agra Development Corporations,
stands, railway stations and big commercial NHAL, Traffic Police, Agra Municipal Corporation, Agra should fsig-an1v / vdriid)-22 /2024 (Action Plan) fsra—o6.04
areas. provide the information regarding o005 gror s wven & Aedioma e @ Pt
Mechanized multi storey parking.  |avr) o) @) wige = # anavaaa £
NN:- Informed by letter number - 369/DVEE2024-25 Dated
15.04.2025 A multilevel parking is estabilshed in sunjay place
= area which is operational. One other MSP is proposed in sunjay
place
Source Control Action Responsibl horiti i Time Frame Observation Compliances
Identify traffic bottleneck i and |Agra Develop Authority. Agra 2-3years IR Qe Suged aeTT BiEase wHeg T G 0
develop smooth traffic plan. For example,  |City Transport Services Pvt. Ltd. Agra ¥R / T2 /2024 (Action Plan) R#1#-06.04
Loha mandi, Rakabganj, Kotwali, Tajgan), |Municipal Corporations, TrafTic Police, 2025 B M@ PN T & T amse &3 AR @)
Hari-parwat are the main bottlenecksfor — [Agra Mg @ 99 W GR AR & W e B
oaffye - wftal # g qme A e @ own w9
e it el gl e o 81
Parking policy in congestion area (high Agra Development Authority, Agra Agra DevelopmentAauthority, 2Ty gfer SURE A BRsE SHuE JER @ TE
parking cost, atcity centers, only parking is  |City Transport Services Pvt Ltd, Agra Municipal Corporation, Agra should  |si0—airv / w#ifidl-22 / 2024 (Action Plan) f&=i@ 06 04
limited for physically challenged people, Municipal Corporations, NHAL Traffic provide the infe i garding 2025 g StwTa waa T & F afe We-wE ad vt
elc). Palice, Agra Parking policy in congestion arca # e R g USEY WU B anfR @) g

Bijli Ghar and 1dgah Bus Stand causes
s Y

and should be decongested at priority. It is
recommended that the city should relocate
these bus stations to outskirts of the city
(Bijli Ghar may be shifted to trans Yamuna
and Idgah may be shifted to near to Patholi
Village, Jaipur Road),

Agra Development Authority, Agra
City Transport Services Pvt, Ltd, Agra
|Municipal Corporations. Traffic Police,
Agra

Page 19

Tamy AT e e wed ad @) Paife
if¥ & A @s asdl B Rwg dafae weiad @
ot ® )

Agra Development Aauthority, Agra
should provide the information
|regarding proposal of shifting of Bijili
ghar and Idgah Bus Stations, which
are within the city.

U qfe Surgan AR BAARE GEYE AT @ 9
o/ wdidi-22 /2024 (Action Plan) 3@ 06 04
2026 g1 W@ @i war § i g g st @
) fwel) uv =i v game N N Sy AR
eawen gfAfega vt and &)




An outer road from Keetham " o
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ADA - Informed by letter number - 445/D/F FJA&-IIQOZA‘-

Nala, Anurag Nagar Nala, Peclakhar Nala)
should be covered, diverted fully to waste
water treatment plant of tertiary level and
then oaly discharge in river Yamuna or
perhaps recycled. This will remove the

Taj Mahal area.

problem NH3, H2S and smell in the city and

Agra D Authority, Agra Agra Development Aauthority, Agra
Gwalior Road. This road may be connected |City Transport Services Pvt. Ltd, NHAI should provide the information 25 Dated 17.04 2025. Not Applicable.
to Agra ring road (connecting Yamuna regarding construction of Agra ring
Expressway and Agra-Lucknow express road phase-111, which will be
way). this will restrict the movement (within connected to Gwalior road.
Agra city) of those vehicles destined to Timebound plan of completing phase-
Jaipur or Gwalior, The ring road should 111 ring road work.
further extend to the Agra-Jaipur highway,
There should be a bypass for heavy vehicles |Agra Development Authority, Agra 2-3yecars Agra Development Asuthority, Agra [ADA:- Informed by letter number - 445 TVEE/AIRR-112024-
and major godowns should be shifted away |City Transport Services Pvt. Lid, NHAT should provide the information 25 Dated 17.04 2025 Not Applicable
from the city at outside areas to prevent the regarding shifting of godowns from
movement of heavy vehicles in the city the city at outside areasto prevent the
movement of heavy vehicles in the
city.
Mantola and The major drains of city (Mantola Drain, Taj {Municipal Corporation and Agra 2-3years ADA:- Informed by letter numbet - 4451/ EF/AIRR-1112024-
-{other major East Drain/Kolhai Nala, Water Works Drain, |Development Authority 25 Dated 17.04.2025. Not Applicable
Drains Naraich Nala, Bhairo Nala, Nagla Budhi

NN:- Informed by letter number - 36910/EE2024-25 Dated .
15.04.2025 that Bio- remediation work s going on 61 pped

und 06 tapped drains Whose overflow s discharging into riner
Yamuna is being done by Nagar Nigam

Al present 8 major drains of city i.e. (Mantola Drain, Taj East
Drain, Kolhai Dran, Water Works Drain, Naraich Drain,
Bhairo Drain, Nagla Budhi Drain, Anurag Nagar Drain,
Peclakhar Drain) are Partially tapped. For tapping of Partially
tepped drains and untapped drains construction work of 31 mid
STP, 35 mid STP & 100 mid STP is under construction at
14MLD STP Jaganpur, 10 MLD STP Peclakhar and 78 MLD
STP Dhandhupura respectively. 10DSTP's are also under
construction in different areas which are likely to be completed
by March, 2025.
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Crematoriums

Electric, or gas-based
|installed

should b

e

Dcv:lo;)mcm Authority

and Agra

1-2years

ADA - Informed by letter number - MS:’D:’!—'.FJAQ-III!OZ-L
25 Dated 17.04.2025. Not Applicable.

Please provide the proposal NN:- [nformed by letter number - 287/1VEE/2024-25 Dated
(if any) to convert other Electric, or  [19.11.2024 by Nagar Nigam, Agra. One new Electric
gas-based crematorium ium has been installed at Mal ka Chabutara, Shahgan)

ares and inaugerated on 22 October 2023, It is being operated
by § di Raja Harishchandra Mokshdham Jimoddh
Samiti. Thus NN:- Informed by
letter number - 369/D/EE2024-25 Dated 15.04. 2025 by 02
clectric crematorium are operutional in the city At present, No
proposal is in pipeline

Page 21




ANNEXURE 3 -

Details of Environmental Compensation imposed by UPPCB

S.No. Name & Add of Industry Envir Date of letter Category Status of Remark
el issued (Industry/Local EC payment
Compensatio| Body/STP/CETP/CBW
n Imposed TF/CMSWDF/Drains)
(In Rs.

I |M/s Prime Plaza Hotel, C-1/C-2, Taj Nagari, 50000 06.08.2018 Hotel 50000 Paid
Phase-11, Fatehabad Road, Agra ¥

2 M/s Hotel Grand Imperial, 32/10A, Opp. D.M. 50000 06.08.2018 Hotel 50000 Paid
Compound, M.G. Road, Agra

3 Yamuna Pollution Control Unit, (U.P. Jal 787500 18.07.2019 S.T.P. 0 Due
Nigam),Agra 10 MLD, S.T.P. Peelakhar, Agra

4 |Yamuna Pollution Control Unit, (U.P. Jal 590625 18.07.2019 ST 0 Due
Nigam).Agra 2.25 MLD, S.T.P. Budi Ka Nagla,
Agra

5 |Yamuna Pollution Control Unit, (U.P. Jal 196875 18.07.2019 ST, 0 Due
Nigam),Agra 12 MLD, S.T.P.Bhim Nagari
Deori Road, Agra >

6. |Project Director, NHAL, Faridabad/Agra 68437500 24.10.2019 Construction 68437500 Paid

14 IM/s Manish Trading Corporation, 12/160, 124995 12.12.2019 Industries 124995 Paid
Industrial Estate-Nunhai, Agra

15 [M/s Khandelwal Industrial Enter prizes, 72-80 26041 12.12.2019| Electropalting 26041 Paid
Industrial Estate Nunhai, Agra .

16 [M/s Ramada Plaza, Ring Road. Crossing 632812 03.02.2021 Hotel 25000| Partially Paid
Fatehabad Road, Agra

17 |M/s Milkam foods Pvt Ltd, Jarar, Bah, Agra. 320312.5 12.12.2019]  Milk Chilling Unit 20000| Partially Paid

18 |M/s Milan Dairy Foods Pvt Ltd, Gadi jahan 320312.5 12.12.2019] Milk Processing Unit 20000| Partially Paid
singh, Shamsabad, Agra.

19 [M/s Ajanta Raj Proteins Ltd, Manikpura, Agra- 5234375 12.12.2019 Milk Chilling Unit 15000| Partially Paid
Bah Road, Agra .

20 |M/s Vimal car Pvt,Ltd, 31/14, Lakhanpur, Near 175000 12.12.2019| Automobile Servcing & 0| Imposed
Best Price Agra, Mathura Road, Agra, Repairing
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21 |M/s Hotel De-lux Inn, M.G. Tower, Bansal 117187.5 09,09.2021 Hortel 1171875 Paid
Nagar, Fatchabad Road, Agra
22 |Agra Smart City, Agra 3112500 29.07.2021 Construction 3112500 Paid
23 |Yamuna Pollution Control Unit, U.P, Jal Nigam, 3112500 28.06.2021 Construction 0 Due
Water Works Crossing, Jevani Mandi Road,
Agra
24 _|RP Infra Bamrauli Katara, Fatehabad, Agra 375000 05.01.2022 Redimix Plant 0 Due
25 |Metro Rail Corporation Ltd Agra 2925000 22,11.2022 Metro Rail "0 Due
26 |GANGA JAL, UP JAL NIGAM (Nagriya), Agra 3750000 27.12.2022 Construction 0 Due
27 [Nalanda Town Shamsabad Road, Agra 21398438 10.05.2022 Township 0 Due
28 |UP JAL NIGAM (Nagriya), Agra 600000]  12.07.2023 Construction 0 Due
29 |Maheshwari Hospital 20000  27.12.2022 Hospital 20000 paid
30 |shri radhey hospital 6250  27.12.2022 Hospital 6250 Paid
31 |Sudarshan Hospital 18750  27.12.2022 Hospital 18750 Paid
32 [North Central Railway Goods shed, Kuberpur, 7150000 12.07.2023 Railway 0 Due
Agra
33 |Unit-35, C & DS,U.P. Jal Nigam(NAGRIYA),Agra 175000 22.09.2023 STP 0 Due
(4.5 MLD, S.T.P. ) Kalindi Vihar, Agra
34  |unit-35, C & DS,U.P. Jal Nigam(NAGRIYA),Agra 175000 22.09.2023 STP -0 Due
36 MLD, S.T.P. Sadarvan Bichpuri, Agra
35 |36 MLD, S.T.P. Sadarvan Bichpuri, Agra 525000 27.08.2024 STP 0 Due
36  [Sanghavi Shoe Accessories Private Limited, Plot- 50000 06.03.2024 Shoes Industry 50000 Paid
No-398, Village-Artoni, Agra
Total (Rs.)| 115746036 72093224
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- ANNEXURE 4 -

sRADED RESPONSE ACTION PL. RAP) - DAILY ACTION TAKEN REPORT
District: Agra [Date: 01032025 0 31.03.2025
Action Taken
Violations-as listed under Total Nos. of | Total No. Fine .
Activity s = Name of Department No. of No. of -
different categories of GRAP Inspections | of Defaults Noitces Imp_os«l closure | No-of Protecutions inftiated
8 (in FIRs
Served done
Rupees)
C&D waste dumping Nagar Nigam 197 35 0 83016 0 0 0
iy [CoorscoN e RIIONME | o AtA 174\NIL OWNIL | 0ANIL | 0ANIL | ovNiL | oy 0\NIL
4 proper guidelines
Dusts form Unpaved ) -
Foadiibrotin oadeiad dusi Nagar Nigam/PW D 159\ Work Done 0 0 0 0 0 0
Garbage dumping Nagar Nigam 9230 0 0 0 0 0 0
MSW  |Garbage burning Nagar Nigam 930 0 0 0 0 0 0
Fire incidents at landfill Nagar Nigam 31 0 0 0 0 0o 0
1. Mechanical Sweeping Nagar Nigam/NHAIPWD| 930 10 \NA 0 0 0 0 0 0
Road Dust 2. Mannual Sweeping Nagar Nigam/NHAI/PWD| 930 \0 \NA 0 0 0 0 0 0
Nagar
Water Sprinkling Nigam/NHAI/PWD/UP 930 10 \NA 0 Jal Nigam = NO Work In Progress 0
Jal Nigam
Un-authorised use of Diesel .
Cesiriie St Nagar Nigam 0 0 0 0 0 0 0
Un-authorised use of
Other  |Coal/Firewood in open Nagar Nigam/ DSO 157 0 0 0 0 [ 0
Activiti caler i
Un-authorised use of
firecrackers against order of Nagar Nigam 0 0 0 0 0 0 0
Hon'ble Supreme Court
Unauthorized entry of vehicles RTO 0 0 0 0 0 0 0
Polluting vehicles RTO/Traffic Police 5645 \ 1446 400 \ 187 400 4000000
Vehicular |Unauthorized parking of vehicles Traffic Police 2746 2652
Traffic Congestion Traffic Police 3
D""“?'"l‘:"r":":;:‘m‘ police for Traffic Police No. of official deployed = 5294 / Month Areas of deployment = 2387 / Month
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Frequency

Jal Nigam = No Work In Progress Length of raad Spetnkied (s Km)

Nagar -~ N o Dt . Metro =425.4 Km \ Month
Water Sprinkling Nigam/NHAIPWD/Jal Metro = Per Day, N.N = Dally 10 Machines NN =3712 Km\ Month
% z . NHAI Etawah Khand = 4 Tankers Per Day Z .
Nigam/UPMRC o R & NHATL=159.0 Km\ Month
NHAI Faridabad Khand = 2 tankers with 14kl NHAI Faridabad Khand = 780 Km \ Month
capacity, PWD = Work in progress 350m Length ; '
Frequency | S
Nagar Metro = Per Day, N.N = Per Day u'\':::.:f;::: :“'::npﬂ::;::m)
Roads Sweeping Nigam/NHAVPWDAUPM NHAI Etawah Khand = Per Day, x St
e NHAT Faridabad Khand =2 son i NHAI = 170.6 Km | Month
\ e L NHAI Faridabad Khand =520 Km \ Month
Daily PWD=NA
P Nagar
Actty < ; g Metro=5.0 Km to 11.2 Km \ Day, N.N = Daily 8 Machine 300 Km\ Day ,
Mechanical Sweeping Nigam/NHAI/PWD/ NHAI=5.01t07.5 Km\ Day, PWD = NA
UPMRC
Mannoal Sweeping o Negar Metro =4 to 7 Km\ Day, N.N = Daily, NHAI Etawah Khand = 33.0 Km / Month Service Road
Nigam/NHAVPWD/ PWD= NA
UPMRC 2
Quantity of Road Dust
Cleared/Lifted (MT/D) Nagar Nigam/NHAI/PWD N.N =175.72 TPM, NHAI Etawah Khand = NA, PWD= NA
Quantity of C & D waste F i = &
cleared/Lifted (MT/D) Nagar Nigam/UPMRC 0.00 (MT/A)
Quantity of MSW/Garbage o 5 >
cleared/Lifted (WT/D) Nagar Nigam 34368.415 (MT/M)

Electricity Supply

DVVNL/Torrent Power
Ltd

23:58:16 (Hours/Day)




DED ACTION P - T
District: Agra | Date: 01.02.2025 to 28.02.2025
Action Taken
s Violations-as listed under different categories Total Nos. of Total No. of
Activity Name of Department "
of GRAP ! ions Defaults No. of Noitces | Fine Impaesed | No. of clasure.
nspect (in Rapees) pdins No. of FIRs Protecutions initiated
C&D waste dumpisg Nagar Nigam 180 107 | e 178850 0 0 R 0
C&D | Construction sites not follawing proper guidelines Nagar Nigam/ADA 148\ NIL 0\ NIL 0\ NIL 0\NIL 0\ NIL 0\ NIL 0\NIL
Dusts form Unpaved roadwbroken rends/road dust Nagar Nignm/PWD 131\ Work Done 040 0 0 0 0 0
Garbage dumping Nagar Nigam 810 0 0 0 0 0 0
MSW Garbage baming Nagar Nigam 810 0 0 0 0 0 0
Fire Incidents at land il Nagar Nigam 27 0 0 0 0 0 0
1. Mechanical Sweeping Nagar Nigam/NHALPWD 810\0\0 0 0 [ 0 0 0
ROAD DUST (2. Mannual Swecping Nagar Nigam/NHAIPWD 8101010 0 0 0 0 0 0
Nagar Nigan/NHAUPWD/UP =
Water Spriakling Jal Ni 8101010 0 Jal Nigam = No Work In Progress 0 0
Ui use of Sets Nagar Nigam 0 0 0 0 0 0 0
Other Activities] U™ 91B0Tied use of Coal/Firewood in open Nogar Nigam/ DSO 133 s o 5000 ° Y °
e i e R S0 Nagar Nigam 0 0 0 0 0 0 0
Unnuthorized entry of vehiclos RTO 0 0 [] 0 [ 0 o0
Polluting vehicles RTO/Traffic Police 6074\ 1432 363\ 266 363 3630000
Vehicular  |Unnuthorized parking of vehicies Traffic Police sz 3152
[ Traffie Cosgestion Traffic Police 3
Deploymest of traffic police for smooth traffic low Traffic Police No. of official deployed =5064 \ Month Areas of deployment = 2296 \ Month
Fr;yqlucy i
N.N = Daily 10 Machines )
E——— Nogar WOt s By e s e L NN = 3360 M Meakh, RHAL 191 Romi Mot
Nigam/UPMRC gt capacity, NHAI Faridabad Khand =810 km\ Month
Jal Nigam = No Work In Progress Metro =427.6 Km\ Month
NHAI = 4 Tankers Per day ;i
Metro = Daily
uency
= Dall 4. Length of road Sweeped (In Km)
[Raatt Boirpli Np-mn:u.rv:'wmnc NHAI FerN;T:uﬁ ma'drxl:meA machine AR Nariubad Khang =540 Lo Motk
Daily Activity NHAI = Per Day, = Daily NHAI=133.7 Km\ Month , Metro =367.6 Km\ Month
[Mchastést Sueplag - ——— N.N = Daily 08 Machines 300 KM \ Day, PWD = NA, NHAI =6 t0 9.2 Km | Day, Metro = 3.2 to 11.2 Km\ Day
Manusl Sweeping m_mm""';;;wmnc NN = Daily, PWD = NA, NHAI = 18.5 Km \ Month Service Road, Metro = 6 to 13.2 Km | Per day
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Quastity of Read Dust Cleared/Lifted (MT/D)

Nagar Nigam/NHALPWD

NN = 144.40 (MT/M) , PWD = NA

(Quantity of C & D waste cleared/Lifted (M1/D)

Nagar Nigam/UPMRC 174.56 (MT/M)
Quantity of MSW/Garbage cleared/Lifted (MT/D) Nagar Nigam 292851,505 (MT/M)
Elecricity Supply DVVNL/Torrent Power Ltd 23:58:20 (Hours/Day)




RADED RE:! = EN
District: Agra [Date: 01.01.2025 1 31.01.2028
Activity Name of Department Total Nos.of | Total No. of Action Tuken
Tnspections Defanlts = —
Vi tated & of :: I: l'heil:;:-)a (in | No. of closure done | No. of FIRs. Protecutions initinted
GRAP: Served
C&D waste damping . Nagar Nigam 214 174 0 437140 0 0 0
cap Comstraction sites not following proper guidelines Nagar Nigam/ADA 161 \NIL 0\ NIL O\NIL 01\ NIL 0\NIL 0\NIL 0\ NIL
Dusts form Uspaved roads/broken roads/road dust Nagar Nigan/FWD 163 \ 0 0\0 0 0 0 0 0
Garbage dumping Nagar Nigam 840 0 0 0 0 0 0
msw Garbage hurning Nagar Nigam 840 0 0 0 0 0 0
Fire incidents at baadfill Nagar Nigam 31 0 0 0 0 0 0
1. Mechanical Sweeplng Nagar Nigam/NHAVPWD 930 \ 0\ 0 0 0 o 0 0 0
ROAD DUST |2 Mansual Sweeping Nagar Nigam NHAVPWD 930\ 000 0 0 0 0 0 0
Water Spriakling """M‘!!mw" 9304 000 0 Jal Nigam = No Work In Progress 0 0
Un-suthorised wse of Diesel Generator Sets Nagar Nigam 0 0 0 0 0 0 0
Other Activiic | % 2o s of Goa Firewood i apen Nagar Nigam/ DSO 167 2 0 10000 0 0 0
|mm--‘;::ummwmu Nagar Nigam 0 0 0 0 0 0 0
Usautherized estry of vehicks RTO 0 0 0 0 0 0 0
Polluting vebicles RTO/Traffic Police 5677 \ 1329 4931434 493 4930000
Traffic Police
Unautherized parking of vehicles Traflic Police 4082 4082 Total Challan =
Vehicular 98937
Traffic Police Traffic Police
Mitigation Fee | Mitigation Fee
Teaffic
Congestion Traffc Police 17 Peading= Receivid =
110556100 1224800
Traflic Police No. of official deployed=5565 / Month Areas of deployment = 3573 / Month
Frequency
NHAI Fuilhb;d Khl:dN:al::::l with 14Kkl capacity, Jal Length of road Sprinkled (in Km)
Nagar Nigam/NHAUPWD/ sl ¥ gress NHAI Faridabad Khand =870 Km / M
(W ater Sprinkling N.N = Daily 10 Machines, Metro = Daily
Nigam/UPMRC N.N=3651 Km /M Metro = 463.4 Km /M
YD Waek ts progrem Sm Leagth NHAI Etawah Khand = 163.4 Km /M
NHAI Etawah Khand = 4 Tankers Per Day i
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Frequency
NHAI Faridabad Khand = 2 sweeper machine Length of road Sweeped (in Km)
Nagar NN = Daily, Metro = Daily NHAI Faridabad Kh Km/M
Nigam/NHAVFWD/UPMRC PWD =NA Metro = 394.4 Km /M
NHAI Etawah Khand = Per Day NHAI Etawah Khand = 137.4 Km/M
. Nagar N.N = Daily 08 Machines 300 Km Per Day , Metro = 3.2 Km Per Day , PWD = NA
s g Nigam/NUAUFWD/UPMRC NHAI Etawah Khand = 03 t0 7.5 Km Per Day
Masnual Sweeping
Niga umuvrw‘nmmlc N.N = Daily, Metro = 11 to 13 Km Per Day, PWD =NA, NHAI Etawah Khand = 49.2 Km Service Road /M
[Quantity of Reed Dust Cloarad/Lifved (MTYD) Nagar Nigam NHAUPWD NN =228.62 TPM, PWD = NA, NHAI = NA
Quantity of C & D waste cheared/Lifted (MT/D) Nagar Nigam/UPMRC 40048 (MT/M)
Quantity of MSW/Garkage cleared/Lifled (MT/D) Nagar Nigam 34146.406 (MT/M)

DVYNL/Torrest Power L1d

23:57:26 (Hours/ Day)
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1. Preface:

Central Pollution Control Board, Delhi, on the basis of values of
Particulate Matter (PM10-Particle Matter Size less than 10 micron) in
ambient air has identified 15 cities of Uttar Pradesh as Non-attainment
cities:
1. Lucknow
2. Kaﬁpur
3. Agra,
4. Prayagraj
5. Varanasi,
6. Ghaziabad,
7. Noida,
8. Khurza,
9. Firozabad
10.Anpara
11.Gajraula
12.Jhansi
13.Moradabad
14.Raebareli and
15.Bareilly

2. Salient Features of the Hon'ble NGT Order for preparaﬁon

& Implementation of Action Plans:

Hon'ble National Green Tribunal (NGT) in O.A.No.681/2018 in
News item published in "The Times of India" authored by Shri Vishwa
Mohan Titled "NCAP with multiple timelines to clear air in 102 cities to
be released around August 15 has given certain directions. The main
directions are as follows:

I.  All the States with non-attainment cities must prepare appropriate
action plan within two months aimed at bringing the standards of
air quality within the prescribed norms within six months from the
date of finalization of action plan.

. Action Plan may be prepared by 06 members Committee
comprising of Directors of Environment, Transport, Industries,
Urban Development, Agricuiture and Member-Secretary State
Pollution Control Board. The Committee may be called "Air

1
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Quality Monitoring Committee” (AQMC). The AQMC will
function under the overall supervision and coordination of
Principle Secretary, Environment of concerned State.

Action plan may take in to account the GRAP, the CAP and the
action plan prepared by CPCB as well as all other relevant factors.

The action plan will indicate steps to be taken to check different
sources of pollution having speedy, definite and specific timelines
for execution.

Action Plan should be consistent with the carrying capacity
assessment of non-attainment cities in terms of vehicular pollution,
industrial emission and population density, extent of construction
& construction activities etc.

The committee constituting of (a) Shri Prashant Gargava, Member
Secretary, CPCB (b) Dr. Mukesh Khare, Prof. IIT-Delhi & (c¢) Dr.
Mukesh Sharma, Prof. IIT-Kanpur shall examine the action plans
and on the recommendations of said committee, the Chairman
CPCB shall approve the same.

The Chief Secretaries of the States will be personally accountable
for failure to formulate action plans as directed.

CPCB and all the State Pollution Control Boards and Pollution
Control Committee shall collectively workout and design a robust
nationwide ambient air quality monitoring program me in a
revised format by strengthening the existing monitoring network
with respect to coverage of more cities/towns.

3. Action Plan Implantation and approval:

L.

L1

U.P. Pollution Control Board prepared draft action pians for 15
non- attainment cities of Uttar Pradesh.
A Committee (AQMC) at the level of Government vides letter no.
01/55-Parya-2-2019-09(writ)/2016 on dated 02-01-2019 has been
constituted. The members of the constituted Committee are as follows:-

a) Commissioner, Transport Department, Govt. of U.P. Member

b) Special Secretary, Urban Development Department, Government
of U.P. Member

c¢) Director, Industries, Government of U.P. Member

d) Director, Environment, Government of U.P. Member

e) Director, Agriculture Department, Government of U.P. Member
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f) Member secretary, UPPCB, Luckiow, Member & Coordinator

III. Draft Action Plans for 15 non-attainment cities has been reviewed
by AQMC on 04-01-2019 and suggestions made for improvement.

IV. After incorporating suggestlons of AQMC draft action plan for 15
Non-attainment Cities were sent to Central Pollution Control
Board, Delhi vide letter no. H32113/CL/294/Action Plan/18-19 on
dated 31-01-2019 for their approval in accordance with the
directions of Hon'ble NGT.

V. On the basis of recommendations of 03 members Committee,
Chairman Central Pollution Control Board has approved the Action
Plans along with recommendations and issued Direction to the
Government of U.P. under Section 31(A) of The Air(Prevention
and Control of Pollution)Act, 1981 regarding preparation of action
plans and its effective implementation  vide letter no.
AQM/AP/2019-20 dated 04.03.2019.

4. Salient Features of the action Plans-
i. The Action Plaus compn ses of 06 Major categories as

given below:-

a. Vehicle Emission Control

b. Suspension of Road Dust and Fugitive Emission
Control

c. Control of Emissions form Biomass/ Crop residue/
Garbage/ Municipal Solid Waste burning

d. Control of Industrial Emissions

e. Control of Air Pollution from constructions and
demolition activities.

f Other Steps to Control Air Pollution

i The Action Plans comprises of 58 Short and long term
/\cuon Points. . '

» The short term (immediate) activities which don't

neced advance prepareduess and are to be

implemented by concerned department/ agencies

immediately.

-
—
~
=
e
=9
—
-
=y




793

» The long term action points require preparedness
including making of DPRs, Sanctions, Budget
allocation and implementation.

iii. The Action Plan has to be implemented by 17 concerned

Departments/ Agencies.
1S. | Name of Department/Agencies 0. of &

- { No. Action
Points
11 Transport Department 06
2 National Highway Authority of India(NHAI) |03
13 | Public Works Department (PWD) 03
{4 Nagar Nigam/Nagar Palika Parishad 23

5 Development Authorities ' 13
16 Vehicle Manufacturing Companies 01
& Ministry of Road Transport & Highways 01
18 Traffic Police 02 3

9 Food & Civil Supply (District Supply Officer) |01

10 | Oil companies 01

11 | Forest Department 01

12 | Irrigation Department 01

13 | Agriculture Department 01

14 | Urban Development Department 04

15 | District Industries Centre (DIC)/ UPSIDC 01

16 | U.P.Pollution Control Board 10

17 | Housing companies 01

Note: some action points concerned with more than one
department.




s Responsibilities of Departments/Agencies:

I1.

I11.
IV.

VIII.
IX.

Identify the personnel responsible for implementation and
in-house monitoring of action plan.

Nominate and officer of the Level of special Secretary as
Nodal Officer for implementation of action Plan.

Organize training/ orientation workshop at the city level.
Start immediate implementation of the short term action
points.

Prepare DPR and issue Government orders etc within four
week required for implementation

Sectioning of DPR within further two month.

Decide timeline for work completion.

Ensure implementation of long term action plans.

Furnish monthly compliance report to UPPCB and
Environment department of U.P in Prescribe Format by
7th of every month.

Environment Department, Govt. of U.P.

Nodal Deaprtment

U.P.Pollution Control Board

Nodal Agency for monitoring

» State level workshop for training/orientation of
various Departments will be organized by UPPCB.
> Web portal Development for compliance reporting.

» Organizing monthly and quarterly review meeting.




6. Monitoring and Evaluation of Action Plans:
Monitoring & Evaluation of Implementation of Action Plan will
be carried out Quarterly by Principle Secretary, Environment.

7. Levels Of Air Pollution and effect on human health

» Air Quality Index (AQI) is a tool for effective
communication of air quality status to people in terms,
which are easy to understand. It transforms complex air
quality data of various pollutants like PM10, PM2.5, SO,,
NO,, CO etc. into a single number (index value),
nomenclature and colour.
There are six AQI categories, namely Good, Satisfactory,
Moderately polluted, Poor, Very Poor, and Severe. Each of
these categories is decided based on ambient concentration
values of air pollutants and their likely health impacts
(known as health breakpoints).
» AQI categories and health breakpoints are as follow:

Y

Breathing discomfort
to people on
prolonged exposure

I Minimal Impact

Ly Mincﬁzrrwbreathing discomfort
to sensitive people

Respiratory illness to
&l the people on
% prolonged exposure

Breathing discomfort to the
people with lung, heart
disease, children and older
adults

Respiratory effect
(8 even on healthy
& people

+.{401-500}
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8. National Ambient Air Quality Standards

Notification No. B-29016/20/90/PCI-L, 18th November, 2009
Central Pollution Control Board New Delhi

|

|
|
&

J

Pollutants Time Concentration in Ambient Air
: Weighted - -
Mol B Industrial, | Ecologically Method of
| R3cimi Residential, Sensitive Measurement
) e Rural and Area
"f Other Area | (notified by
Central
' Goverament)
) (1) (2) 3) (4) (5) (6)
s 1 | Suiphur Dioxide " Annuzl* | 50 20 -Improved West and
¥ 1(SO,), u ,g/m3 Gaeke
H * 24 80 80 -Ultraviolet
2 hours™** fluorescence
® 2. | Nitrogen Dioxide Annual* |40 30 -Modified Jacob &
b (SO,), ugm’ Hochheiser(Na-
5 24 Arsenite) ‘|
5 hours** 80 80 -Chemiluminescence
® 3 | Particulate matter Annual* | 60 60 ~Gravimetric
) (Size less than 10 2 m y -TOEM
3 ), PMyo 1 go/m’ 24 | -Beta attenuation
; Lours™* 100 100
S 4 | Particulate maiter Annual* | 40 40 -Gravimetric hi
v (Size less than 2.5 ¢ m -TOEM
3 l ). PMa 5 g/m3 | 24 -Beta attenuation
= hours** 60 60
:h_S_xTO_zone (On), 1 g,;;ﬁjn— 8 hours®* | 100 | 77 A -UV photometric
w | -
- l | hour*~ Chemiluminescence
3 | | 180 180 _Chemical Method
? l |
2
b




797

Lead (Pb), u g/m’

Annual*

24
hours**

0.50

1.0

1 0.50

1.0

-AAS/ICP method |
after sampling on
EPM 2000 or
equivalent filter

paper

- ED-XRF using
Teflon filter

Carbon Monoxide
(CO), mg/m’

8 hours**

1 hour**

02

04

02

04

-Non Dispersive
Infra Red (NDR)
spectroscopy

Ammonia (NHj3),
ug/m’

Annual*®
24
hours**

100

400

100

400

- Chemiluminescence
- Indophenol blue
method

i

Benzene(CsHe),
u g/m3

Annual*

05

05

- Gas
chromatography
based continuous
analyzer

- Adsorption and
Description followed
by GC analysis

YWYV YV e

—
(=]

i

Benzo(a)Pyrene(BaP)-
particle phase only,
mym3

Annual*

01

01

- Solvent extraction
followed by
HPLC/GC analysis

L -
—
.

| Arsenic(As), ng/m’

Annual*®

06

06

- AAS/ICP method
after sampling on
EPM 2000 or
equivalent filter

paper

—t
i~

Nickel (Ni), ng/m3

Annual*

20

20

- AAS/ICP method
after sampling on
EPM 2000 or
equivalent filter

paper

w Y W N N W W




Annual arithmetic mean of minimum 104 measurements in a
year at a particular site taken twice a week 24 hourly at uniform
intervals.

** 24 hourly or 08 hourly or 01 hourly monitored values, as
applicable, shall be complied with 98% of the time in a year. 2%
of the time, they may exceed the limits but not op two
consecutive days of monitoring,

9. Pollution levels/AQI can be obtained from:

» Samir App developed by CPCB, Delhi, Ministry of
Environment, Forest & Climate Change.
» www.uppch.com
» www.cpceb.nic.in
16. Ambient Air Quality of 15 Non-Attainment Cities of
U.P: Year 2017-2018

B The Board has been Monitoring Ambient Air Quality in 15 non-

attainment cities of Uttar Pradesh namely Lucknow, Kanpur, Anpara,
; Agra, Ghaziabad, Gajraula, Noida, Varanasi, F irozabad, Jhansi,
Khurja, Allahabad, Moradabad, Bareilly and Raibareily at 52
Locations under National Air Moritoring Programme {(NAMP). On
perusal of average ambient air quality data obtained in the year 2017-

2018, following are the conclusions-
I. The Average Values of Particulate matter less than 10 micron
(PM10) have been found above the prescribed standard in all the

cities.

2. The average values of Sulphur dioxide have been found within

the prescribed standards in all the cities,

The average values of Nitrogen dioxide have been found within

14

the prescribed standard except Kanpur and Allahabad.,
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AMBIENT AIR QUALITY DATA OF NON ATTAINMENT CITIES OF

UTTAR PRADESH
(YEAR 2017-2018 )
Year 2017 (ug/m’) Year 2018 (ug/m>)
S.No | Name of City

PM10 | SO, | NO, | PMI0 | SO, | No,
1 Lucknow | 230.70 | 8.19 [ 2541 | 21585 | 8.03 | 2850
2 Kanpur | 22434 | 6.65 | 4446 | 21698 | 7.11 | 4554
3 Agra 186.10 | 7.00 | 1475 | 21876 | 530 | 21.87
4 Anpara | 17320 | 16.80 | 3150 | 201.90 | 1820 | 2759
5 Gajraula | 20540 | 22.15 | 3495 | 22567 | 19.92 | 32.71
6 | Ghaziabad | 27545 | 16.60 | 3930 | 234.90 | 17.76 | 3407
7 Varanasi | 250.86 | 1024 | 39.18 | 200.73 | 9.04 | 3526 |
8 Noida 209.65 | 1140 | 37.95 | 239.80 | 17.41 | 3853
9 | Firozabad | 219.77 | 850 | 31.10 | 223.01 | 8.05 | 3089
10 Jhansi 11285 | 6.60 | 1935 | 9599 | 592 | 18.07
11 Khurja 19245 | 2270 | 21.15 | 204.65 | 2062 | 19.20
12 | Allahabad | 14526 | 430 | 41.00 | 231.05 | 3.91 | 4632
13 | Moradabad | 213.05 | 19.60 | 33.50 | 22742 | 19.88 | 3433
14 | Bareilly [ 206.85 | 1150 | 2140 | 22730 | 1138 | 22.83 |
15 | Racbareli | 140.93 | 11.37 | 1723 | 132.14 | 1130 | 1736 |

Standard E
Chial] 60 50 40 60 50 40
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